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Th. amount ot commitment chirps to 
be paid to ,ubsequent years' "ould depend 
on tbo quantum of drawals and quantum 01 
Dew loans/credit. ocaoUattd with and 
apploved b, the Bank. 

Re'flew of 100 per ee" El:port-
Orieated-UDItl 

747. SHRI YASHWANTRAO 
GADAKH PAnL : Will tbe Minister or 
COMMERCB be ploalect to Itate : 

(a) whether tbe workinl of 100 per 
cent export·orientod·unUa (SOUa) has beu 
revie~ed at a meeting bold "itb tbe 
repre,entatives of the .. units tn September, 
1986; 

(b) if 10, the probtems disoulsed aod 
the ou'come of tbe discussioos; 

(c) whother it is proposed to revamp 
the Icbeme; and 

(d) if so, th e details thereof? 

THB MINISTE~ OF STATB IN THB 
MINIST&Y OF COMMERCE (SHRI P.R. 
DAS MUNSH : (a) to (d) A meetina was 
held by lb~ Minister for Commerce with 
repre\«:nlatives of 10\) % ~xport Oriented 
Units with a view to identifying operational 
problem; a nd to improve the workinl of 
tbe scbctJ1 e. Various sug,08Cions were put 
forward in this rcalrd relating to iDput 
support, Customs procedures, fiaeal relief., 
divorsiftcation, 81le in the Domestic Taril 
Area, dispolal of watte and rejects eto. 
Tbose sUIPstiODJ bQ vc boon notld. 

Suggestio •• or PICCI 

748. SHRI BHARAT KUMAR. 
ODEDRA: Will tbe Minister of COM· 
MER.CB be p!eased to state: 

(a) whetber tbe Federation of ladlaD 
Cbamber I of Commerce aDd Industry 
(FiCCO hal 8ullest,ed ohlDle. to tbe 
Foreiln Blebangl R.egulation .. Act (PBI.A), 
1973 to make India-.• joint venturel abroad 
more lembl e 1 eadiDI co blabor .... wtll; 
.. et 

(b) ., 10, tbe reactioll of GoveralDeo& 
thereto' 

THB MINlBTIJR OP COMMBRCB 
(SRRI P, SHIV SHANKBR) : (a) Y'I, 
Sir. 

tb) Su.aeatioas for amendment in the 
Foreign Elebanae Relulation Act. 1973 
Ire under examination of tbe Government. 

BQOrt ofColr .... Colr Pronet. 

74'. SHRI T. BASHEER : WiU tb, 
Minister of TEXTILBS be pleated to 
state: 

(3) whether It II a 'act that the export 
of cOir aDd coir products h,. declined jo 
the last three yeare: in I big way aloDlwith 
the fJaures ot export durio. tbe last 'breI 
years; 

(b) if 10, tho reasons for this suddeD 
demino; and 

(c) the steps taken by Government to 
improve its export ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF TEXTILES (SHRI S. 
KRISHN ~ KUMAR): (a) anrt (b) The 
es()orts of Coir and COif Products durinl 
the Ja.t three ,'ears have been as follows :-

Year 

1'83·84 

IJS4-8S 

1'85·86 

Qua.tit)' 
(ToDnes) 

27.94' 

25.788 
24,672 

Value 
(Rs. in 
croret) 

24.34 

26.41 

3285 

(Source: cola BOARD) 

There hal been ao .ncrease in tne value 
or exportl. The qunntitative eXflorts have, 
bowever sbown a sJJabt declining "rend due 
mlnily to Ibort.le of raw m~teri:I{~ shins 
io demand patterol lad camp.!"':o ~ from 
III .... lubitihlt .. 



(c) The Oovernment bave be.. taking 
a number or Itep'\ for increasing coir expOrts 
which '"",..alia trHlude ~ending trade 
dele~ations. cOf'ductjog market studies and 
market researcb, reJealit'lg advertisem~nts in 
foreign trade magazines, di~'ributioD of 
publ1city ma'erial. 1)al'ficipatiOD in fair. in 
major m8ker~. quality improvement aod 
graDt of cash compensatorY SUPpOl't. 

Indo-Nepal Jolot Commlttt'e 

750. SHIU T. BASHBER: Will the 
Minister of EXTERNAL AFFAIRS be 
pJeastd to state : 

(a) wbether a proposal to institute a 
joint committf'e for bilate nl co-operation 
came up in the recently concluded Indo-
Nepal dialogue; and 

(b) if so, what are the modalities in 
this r:gard ? 

THE MINISTER OF Sf ATE IN THB 
MINISTRY OF ExrE~NAL AFFAIRS 
(SHRI K. NATWAR SINGH}: (a) Yes, 
Sir. India nod Nepal have been discU8Sioit 
the establj-bment of a Joiclt Commission 
which 'w(\uld monitor 3 nd coordinate all 
a8pectll of Indo"Nepal economic coopera-
tion. The specific terms of reference of 
the Joint Coromis'~on are under discussion. 

(b) It is proposed to Ht up sub· 
commi~sjons in ,peeific area,; of coopera-
tion : th ~ Dl.lmber of such sub·c·ommisstonq 
and the area, of cooperation which tbey 
would cover are still und("r discussion witb 
the OoveJ'llment of Nepal, 

Rafds on Prh'ate Nuring Home. in 
Delbi 

151. SHRI R.S .. MANE: 
SHRJ. KAMLA ,PRASAD 
SINGH: 

Wft) (he Minister of FINANCE be 
pleased to "fate : 

(a) whether ta x onforcement autbo· 
lit ies rAided major prlYate nUfsing bome~ 
icithecapit,ll~DeJbO and rO~lIld 30 lakh 

t' 

rupee. In casb and bank document. aDd 
Jot of jewellel) 10 about 60 beek loc~er. 
8S reported in ~HjndusU.n T.imes' of 20 
September, 1986 ? aDd 

(b) if so, tbe detail! In this rel.ed ? 

T~B MJNISTBR OF STATE IN' TMB 
MINISTRY OF PINANCB <SHRI 
JANARDHANA POt)JARY): (a) and (b) 
Yes, SIr. The Income Tax Department 
has recently ,arried out starcbes coveriol 
medical profession in Delhi in wbich 
prima-facie unaccounted a'slets includiD, 
cash, jeweJl ery and otbers wortb approxi. 
mately Rs. 77.03 laths and lot of incrimi. 
nating material haole been seized. On the 
date of search 66 locken were sealed. out 
of which 54 bave since beeD open ed upto 
31.10.1986. 

Urge to Embark on Nuelear Disarma-
ment 

752. SHRI 0.0. SWELL: 
SHRI MAHENDRA SINOH : 

Will tbe Minisler of EXTERNAL 
AFFAIRS be pleased to state: 

(a) Whether fn his speech to tbe UN 
A~sembJy in September. 1986 he uraed on 
BJitain, France and China to embark on 
unilateral Dllclear disarmament reaardlesl 
of what tbe UqA and tbe USSR miabt do ; 

(b) if so; what was tbe responle of 
the different nuclear weapon States at tbe 
United Nations to his call in the Assembly 
8Dd thereaftor ; 

(c) Whether this accords with tbe 
countt~'s pronounced on the Nue] ear Non-
prolirerat ion Treaty ; and 

(d) Whother it accords witb the initla. 
tive of the six intcl.ooUncntal power. to 
Whicb India i, a party ? 

THB MINISTER OP STATE IN THB 
MINISTRY OF BXTB,RNAL APPAllS 
(SRRt K. NATWAR SINGH): :(a) aael (b) 
After rtQllndinl tbe two 4iuperpowtt. or 




